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Ayurvedic Dispensaries on Railways

2143, Shri Rajdeo Singh: Will the
Minister of Railways be pleased to
state:

(a) the number of Ayurvedic dis-
pensaries working on the various
Railways, zone-wise;

(b) whether the scope of this system
of medicine is being extended; and

(¢) if so, the details thereof?

The Minister of State in the Minis-
try of Railways (Dr. Bam Subhag
Singh): (a) Nil

(b) No.
(¢) Does not arise.
Derailment nea, Warangal

2144. Shri P. Venkatasubbaiah:
Will the Minister ~of Railways be
pleased to state:

(a) whether it is a fact that a bogie
of the 17 UP Madras-Delhi Janta Ex-
press derailed between Warangal and
Vanchagiri railway stations on the
17th March, 1965;

(b) if so, the extent of damage
caused to life and property; and

(¢) whether any enquiry has been
conducteg to investigate the cause of
the derailment?

The Deputy Minister in the Minis-
try of Railways (Shri Sham Nath):
(a) Yes.

(b) There was no casualty as a
result of the accident.

The cost of damage to Railway pro-
perty was estimated at approximately
Rs. 20,300.

(c) Yes.

Small Scale Industries in States

2145. Shri H. C. Soy: Will the Minis-
ter of Industry and Supply be pleased
to state:

(a) whether it is a fact that unlike
the State of Punjab, inadequate pro-
gress has been made in the States of
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Bihar, Orissa and Madhya Pradesh
with regard to the development of
small scale and cottage industries
based on the easily and locally avail-
able large supply of the forest pro-
ducts like timber, bamboo, maich
wood and tussar; and

(b) if so, the steps proposed to be
taken in this regard?

The Deputy Minister in the Minis-
try of Industry and Supply (Shri
Bibudhendra Misra): (a) and (b). In-
formation is being collected and will
be laid on the Table of the House.
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Movement of Brick-burning Coal

J Shri Rameshwar Tantia:
7 Shri Yamuna Prasad Mandal:

Will the Minister of Railways be
pleased to state:

2148.

(a) the tota] demands for rakes for
movement of brick-burning coal and
soft coke during January and Febru-
ary this year as received by the Rail-
ways in Rake programmes on differ-
ent via routes;

(b) the number of programmes, out
of the total demand accepted by the
Railways for movement of brick-
burning coal and soft coke on fixed
dates during January and February
this year;

(c) the basis followed in accepting
and rejecting the Rake programmes so
submitted and the number of the pro-
grammes materialised by actual load-
ing on fixeq dates; and

(d) in cases of programmes accept-
ed by the Railways for actual move-
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ment what principles were followed
for selecting certain consumers and
stations on different via routes from
amongst those programmed for?

The Deputy Minister in the Minis-
try of Railways (Shri Sham Nath):
(a) Programmes for movement of 271
and 576 block-rakes of brick-burning
coa] and soft coke during January and
February, 1965 respectively for differ-
ent routes were received by the Rail-
ways.

(b) Programmes for movement of
160 rakes during January and 258
rakes during February were accepted
by the Railways for loading on fixed
dates.

(c) The following principles were
followed in accepting the rake pro-
grammes:—

(i) They should be confined to load.
ing from collieries from which
rakes could be formed having
regard to their loading
accommodation, and their loca-
tion on a particular pilot section.
They should include only those
destinations as are rationally
served by them.

(iii) They should conform to the
movement capacities via each
route and offer the required
spacing between the successive
rakes for the same destination
or via the same transhipment
point.

(i)

Subject to the programmes conform-
ing to the above conditions they were
accepted on the basis of ‘first come
first served’ but those which were
asked for in rakes of Box wagons
were accorded a higher priority than
those asked for in rakes of ordinary
four-wheeled wagons,

The number of programmes ulti-
mately allotted for loading on fixed
dates was 135 in January and 209 in
February.

(d) The actual implementation of
accepted programmes was based on
wagon availability in the loaang
areas, operational restrictions, and the





